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, ;' n .................. oat of Africa ,... 

"58. SHRI syeo SHAHABUDDIN: 
Will the Min"te, of EXTER.NAL APf AlllS 
be pleased to atate : 

(a) wbether any disbursement bal been 
made out of the Africa Fund .ince it. 
creation; and 

(b) if 10, the brief particula,. of eacb 
case ? 

THE MINISTER OF STATE IN THE 
MINISTRY Of EXTERNAL AFFAlRS 
(SHRI EDUARDO FALEJRO); (a) aod (b). 
No. Slf. Consultations with the governments 
concerned are under way with a view to 
makin. disbunemeDts. 

M,suse or flempted daty rrClt 
raw silk 

'S59. SHRr K. S. RAO: Will the 
Minister of COMMERCE be pleased to 
state: 

(a) tbe C«ltral Silt Board, Banlatore, 
has complained alalftst silk exporters of 
Bombay acd Calcutta to the Ch,ef Con-
troller of Imports and Export. (CCIAE) 
regard ina misuse of esempted duty free 
rawailk: 

(h) if so, the names of these exportcn 
and tbe action taken apJnst tbem by tbe 
C'CJ4E; 

(c) if not. tbe reasons for Dot takina 
any action; and 

(d) whether Government are contemp. 
lating to take action under the Imports and 
E~ports (Control) Act, 1947 ? 

THE MINISTER OF STAlE IN THE 
MINISTRY OF COMMERCE (SHRI P. R. 
DAS MUNSI) : (a) Yes, Sir. 

(b) to (d). The Central Silk Board bad 
given name, of J 2 exporters allegedly 
l[ldu1aina in the misuse of duty free imported 
Silk Office of CCI&E has inspt"cted 9 firms. 
Inspection of 3 firms will be conducted in 

April aad M.,. 1 '81. JDYOSttptiOll .... 
DOt beeD completed.. Actioa under tile 
provisions of Imports aDd Bxportl (CoutlOl) 
Act" 1947. would be taken in cases where 
violation Q( law is ostablisbal. The Dlmes 
or the firma wbo have committed violatlou 
will be laid on tbe Tablo of tbe Houte. 

Pardlale of thadl by Gol'enuaeat 
dep.rtmeat. 

5S60. SHRI KAMAL CHAUPHRY: 
Will the Minister of COMMERCE be 
pleased to State : 

(a) the details of the policy of purcbas4a 
of Kbadi by the departments of Union 
Government aDd State Governments; 

(b) tbe details of purcbase of, ~di 
by the laid departments during la.t three 
years: and 

(c) h"w Plany new units have beeD 
opened for sale of Khadi by Kbadi Gramo-
dyog in the country durina the last three 
'i ears and \\ bere ? 

THE MINISTER OF STATE IN THB 
MINISTRY OF COMMERCB (SaRt l'. R.. 
DAS MUNSJ) : (a) to (c). The ioform.tio~ 

is being coneeted and will be placed 00 the 
Table of the House. 

Construction of booses for defence 
aenicci 

5561. eM. RAM PRAKASH: Win 
the Ministrf or DEFENCE be pleated to 
state: 

(a) the number of bouses or dwelliq 
oni,s constructed fOT defence services durl". 
the last two yea rs; 

(b) wbat was the tarpt for the construc" 
tion of these houses durin. the same period; 
and 

(c) the target fixed for construction of 
these bouses during the Delt year ? 

THB MINISTER OF STA TB IN 
THB DEPARTMENT OF DEFENCB 
RESEARCH AND DEVELOPMENT IN 
THB MINISTRY Of DBfENCE (SHRI 




